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plus non-SLR funds in the credit 
protfolio of their sponsor banks 
through non-risk sharing participation 
certificates to be issued by the latter. 

(vii) Prudential accounting norms of 
income recognition and asset 
classification have been applied to 
RRBs in 1995-96. Provisioning norms 
would be applied in a phased manner 
from 1996-97 onwards. 

HIV Positive Cases in Country 

969. SHRIMATI MALTI SHARMA: Will 
the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether it is a fact that the number 
of persons suffering from HIV positive 
infection   in   the   country   is   increasing 
rapidly; 

(b) if so, the total number of HIV infected 
patients reported as on 1st January, 1996 till 
date in each State and the number of deaths 
reported during last three years; and 

(c) the immediate steps Government 
propose to take to combat this disease? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI SALEEM IQBAL 
SHERVANI): (a) Yes, Sir. 

(b) A statement indicating the number 
of HIV positive infection patients re 
ported as on 1.1.1996 till date in each 
State/UTs is annexed at statement I (See 

below). The statement indicating the 
number of deaths during the last three 
years is also annexed at Statement-IIl(5ee 

below) 

(c) A comprehensive Programme for 
the prevention and control of AIDS is 
currently under implementation as a cent 
rally sponsored scheme throughout the 
country. The strategies of the programme 
consists of generation of awareness 
amongst high risk behaviour groups and 
general public about HIV/AIDS. Control 
of Sexually Transmitted Diseases, Blood 
safety and rational use of blood, better 
Surveillance, and diagnosis and clinical 
Management of HIV/AIDS cases. 

 


